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i. Costs of and incidental to this

application;

j. Pass such order or further order

or orders and/or give direction or

directions as this Ld. Tribunal

may deem fit and proper.

Paribesh Academy
And for this act of kindness, your petitioner, as in duty bound, shall

ever pray.
seeretäry

VERIFICATION

I, Biswajit Mukherjee, son of Late Ajit Kumar Mukherjee, aged about

72 years, by occupation retired employee, by faith Hindu, residing at

Burra Bazar, Chandannagore, District Hooghly 712136, do hereby

declare and state that I am competent to verify this application and I

am authorized by the applicant no. 1 society to verifr on their behalf

as well and I state and declare that the contents of paragraph Nos. 1 to

32 and it's sub-paragraphs are true to my knowledge, which also

includes information derived from records which I believe to be true,

which includes information derived from records which I verily believe

to be true and the rest are my humble submissions before this Hon 'ble

Tribunal.

Prepared in my office

Advocate

Paribesh Academy

DEPONENT

Identified by me.

Solemnly affirmed before me Advocate

OTA RPn 
this the20&day of November, 

2024.

O Subhendu É-•
O Banerjee(BRP) Z

108/2022 rx)
)ate
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Apply For Green Fire Cracker  
Manufacturing License 

 
 
To obtain the No Objection Certificate (NOC) for commencement of construction (pre-construction), 
please follow the following steps: 
 

1. If you are an existing Silpasathi User, please click on apply online button. If you are a new User, yet to 
register for Silpasathi, kindly click on the “Create new” link from the Silpasathi Login Page 
 

2. After completion of registration in Silpasathi (if applicable), kindly login with the user credentials from 
the Silpasathi Login Page. 

 
3. After logging on to Silpasathi, please click on “Sector Specific Module” tab in the Dashboard as shown 

in the image below: 
 

 

4. Next, please click on Green Fire Crackers Manufacturing and Selling tab as shown in the image below: 
 

 
 
 

5. Next, please click on Manufacturing tab as shown in the image below: 
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6. Next, please click on Fire Cracker Manufacturing License (Pre-Construction) as shown in the image 
below and click on apply: 

 
 

7. After that, the selected service would be added to your dashboard and a CAF (Common Application 
Form) ID would be generated as shown in the image below: 

8. Next, please click on apply online as shown in the image below: 
 

9. In the next step, please fill in application form and submit for approval. 
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Apply For Green Fire Cracker  
Manufacturing License 

 

To obtain the License for Commencement of Operation (Post Construction), please follow the following 
steps: 
 

1. If you are an existing Silpasathi User, please click on apply online button. If you are a new User, yet to register for 
Silpasathi, kindly click on the “Create new” link from the Silpasathi Login Page 
 

2. After completion of registration in Silpasathi (if applicable), kindly login with the user credentials from the 
Silpasathi Login Page 

 
3. After logging on to Silpasathi, please click on “Sector Specific Module” tab in the Dashboard as shown in the 

image below: 
 

 
 

4. Next, please click on Green Fire Crackers Manufacturing and Selling tab as shown in the image below: 

 

5. Next, please click on Manufacturing tab as shown in the image below: 
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6. Next, please click on Fire Cracker Manufacturing License (Pre-Construction) as shown in the image below and 
click on apply: 

 
 

 
7. After that, the selected service would be added to your dashboard and a CAF (Common Application Form) ID 

would be generated as shown in the image below: 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

8. Next, please click on apply online as shown in the image below: 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

9. In the next step, please fill in application form and submit for approval. 
 

10. Please proceed with the application process subsequently as indicated through different steps. 
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Provided as a service in  

Online Single Window of the State (SILPASATHI) 

 

Renewal of License 
for Manufacturing of 

Green Fire Cracker 
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Log on to www.silpasathi.wb.gov.in and click on ‘SECTOR SPECIFIC LICENSES’ button. 

Choose ‘Green Fire Cracker’ 

 

 

A sign-up window will appear. Click on ‘Apply For Manufacturing’ for new user 
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http://www.silpasathi.wb.gov.in/


 

 

Click on ‘Create new’ button 
 

 

 

The ‘User Registration’ window will appear with the relevant fields that the applicant need to fill 

accurately and click on respective entity type as shown by the below screenshot. In case the applicant 

already have an account, click on the ‘Sign In’ button and login using valid User ID, password and Captcha  
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       Applicants will receive email confirmation. Please refer to the screenshot below 

 

 

Applicants will be directed to the user dashboard. Refer to the screenshot below 
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Click on ‘Sector Specific License’ button to get the desired service 

 

 

 

Once done, a service types will appear. Applicants need to click on ‘Green Fire Crackers Manufacturing and 

Selling’ 

 

 

 

 Applicant needs to click on Manufacturing to proceed 

 

 

 

Applicant needs to click in the desired service type and click on the checkbox adjacent to the service name 

as mentioned in the screenshot below: 
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The concerned service will be added to the user dashboard successfully and a unique CAF ID will be 

generated 

 

Click on ‘Apply Online’ 

 

 

 

Once done, applicant needs to fill in the necessary details as mentioned in the application and click on 

‘ Save & Continue’ for further proceedings 
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Applicant is required to choose the documents & upload the same as necessary and click on ‘ Save & 

Continue’ for further proceedings 
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Once the documents uploaded successfully, applicant will be directed to the preview page. After checking 

all the details, applicant can submit the application by clicking on the ‘Submit’ button as mentioned in the 

screenshot below: 
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Applicant will be redirected to the ‘Check status’ page where he will be able to view the updated status 

(Completed/Pending) of his application  accordingly 

 

 

 

After successful submission, the application will be triggered on DM’s account 

 
The concerned District Magistrate logs in with the respective user credentials. Once done, the concerned DM will 

have the dashboard visible with the list of application duly submitted for the Renewal of License for Manufacturing 

of Green Firecracker 

 

 

The DM clicks on ‘View application’ of the service as mentioned in the below screenshot: 
 

 

 

 

The DM  clicks on ‘View details’ of the concerned application that needs to be worked upon. 
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Once done, the DM is directed to the details page where the application status is visible as mentioned in the below 

screenshot: 

 

 

 

 

For further process, the DM scrolls down to Administrative Action & Remarks section and selects the list of actions 

to be taken , from the drop down menu as mentioned in the below screenshot 

 

 

 

 

 

 

 

 

 

 

 

Application for Renewal of license for manufacturing of green firecrackers 
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Application status is updated 

 
 

 

According to the administrative decisions taken by the department in regards to the application, applicant will be 

able to view the updated status in the ‘Check Status’ page, as mentioned in the screenshot below  

 

 

 

After DM forwards the application, the application will be triggered in SDO’s account 

 

 

 

 

 

 

 

Application for Renewal of license for manufacturing of green firecrackers 
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The SDO  clicks on ‘View details’ of the concerned application that needs to be worked upon. 

 

 

 

 

 

 

The SDO forward the Application to Dept. Officials with Inspection Date & Time 

 

 

 

Application status is updated in Applicant’s account 
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After SDO forwards the application, the application will be triggered in respective accounts of Factory, Police & Fire 

officials 

 

Received Application will be shown in the dashboard accordingly 

Factory Officials: 
 

 

 

Clicks on ‘View details’ of the concerned application that needs to be worked upon. 

 
 

 

Check all documents in the section mentioned in the screenshot below 

 

 

 

 

After Joint Inspection is done, select ‘Inspection Note’ 

 

Once done, Generate & Download Inspection Note format from the section mentioned in the screenshot below 
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Fill up details and Save & Download 

 

 

 

Download the Inspection Note, Sign & Upload 

 

 

 

 

Upload the Inspection Note duly signed 
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’ 

 

Status is updated as mentioned in the screenshot below 

 

 

 

Similarly, SDPO will upload Inspection Note 

 

 

 

Status is updated as mentioned in the screenshot below 
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Similarly Dist. Fire Officer will upload Inspection Note 

 

 

 

Status is updated as mentioned in the screenshot below 

 

 

 

 

 

Dist. Fire Officer’s Account: 

Generating Inspection Note 
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Dist. Fire Officer’s Account: 

Fire Officer to mention Fees 
 

 

 

 

 

Dist. Fire Officer’s Account 

Inspection Note Generated 
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Upload Inspection Note 

 
 

 

After respective officials upload their respective Inspection Note, SDO will see all the notes and provide recommendation 

 

 

 

Check all Inspection Notes from here 

 

 

 

Select “ Recommendation Note” 

 
Factory Particulars 
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Download Recommendation Note Format, Fill up, Sign & Upload 

Submit 
 

 

 

 

 

Status successfully updated 
 

 

 

 

 

After Inspection and Recommendation Notes are submitted, DM will Accept Fee Payment 

 

DM sends Payment Notification to Applicant 
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Application Status Updated 

 
 

 

Applicant now has to pay the License Fee 
 

 

 

 

 

 

 

 

 

 

License (LE-1) Issued 
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Payment for Renewal of 

license for manufacturing 

of green firecrackers 
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Payment for Renewal of 

license for manufacturing 

of green firecrackers 
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Payment Success message will be displayed once the payment is done, as mentioned in the below screenshot: 
 

 

 

 

 

DM to approve Application & issue License accordingly 
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Approve/ Reject after selecting the respective application 

 

 

DM writes Recommendation before issuing License and clicks on ‘Save & Continue’ 

 

 

 

Download and upload the license as mentioned in the screenshot below 

 

 

 

License (LE-1) – CAF2023544262’ 

Renewal of license for manufacturing of green firecracker 
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After DM issues the license, Applicant can Download the License 

 

Click on the ‘View details’ button 
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Click on ‘Download License’ to receive the approved License 
 

----------------------------------------------------------------------------------------------------------------------------- --------------------------------------------- 

 

 

License (LE-1) Issued 
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Apply For Green Fire Cracker  
Selling License 

 
To obtain the License for Commencement of Operation (Post Construction), please follow the following 
steps: 
 

1. If you are an existing Silpasathi User, please click on apply online button. If you are a new User, yet to register for 

Silpasathi, kindly click on the “Create new” link from the Silpasathi Login Page 
 

2. After completion of registration in Silpasathi (if applicable), kindly login with the user credentials from the 

Silpasathi Login Page 
 

3. After logging on to Silpasathi, please click on “Sector Specific Module” tab in the Dashboard as shown in the 

image below: 
 

 

 

4. Next, please click on Green Fire Crackers Manufacturing and Selling tab as shown in the image below: 

 

5. Next, please click on Selling tab as shown in the image below: 
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6. Next, please click on License for Selling of Green Fire-crakcers as shown in the image below and click on apply: 
 

 

 
7. After that, the selected service would be added to your dashboard and a CAF (Common Application Form) ID 

would be generated as shown in the image below: 

 
 
 

 
 
 

 
 
 

 
 
 

 
 
 

 
 
 

 
8. Next, please click on apply online as shown in the image below: 

 

 
 
 
 

 
 
 

 
 
 

 
 
 

 
 
 

 
 

9. In the next step, please fill in application form and submit for approval. 

 
10.  Please proceed with the application process subsequently as indicated through different steps.  
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Log on to www.silpasathi.wb.gov.in and click on ‘SECTOR SPECIFIC LICENSES’ button.
Choose ‘Green Fire Cracker’

A sign up window will appear. Click on ‘Apply For Selling’ for new user
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Click on ‘Create new’ buton

The ‘User Registration’ window will appear with the relevant fields that the applicant need to fill
accurately and click on respective entity type as shown by the below screenshot. In case the applicant
already have an account, click on the ‘Sign In’ button and login using valid User ID, password and

Captcha
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Applicants will receive email confrmaaon. Please refer to the screenshot below

Applicants will be directed to the user dashboard. Refer to the screenshot below
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Click on ‘Sector Specific License’ button to get the desired service

Once done, a service types will appear. Applicants need to click on ‘Green Fire Crackers Manufacturing
and Selling’

Applicant needs to click in the desired service type and click on the checkbox adjacent to the service
name as mentioned in the screenshot below:

The concerned service will be added to the user dashboard successfully and an unique CAF ID will be
generated

Click on ‘Apply Online’
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Click on the check box (Yes/No) according to the License type. Please refer to the screenshots below:

If chosen ‘No’, applicant will be directed to the application form of the License for Selling of Green Fire
Cracker. Applicant needs to click on ‘ Save & Continue’ for further proceedings

Fill up the Application Form and all the mandatory fields. Provide details of expired license and click on
‘ Save & Continue’ for further proceedings

CAF2023544262
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Once the documents uploaded successfully, applicant will be directed to the preview page. After checking
all the details, applicant can submit the application by clicking on the ‘Submit’ button as mentioned in

the screenshot below:

CAF2023544262
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Applicant will be redirected to the ‘Check status’ page where he will be able to view the updated status
(Completed/Pending) of his application accordingly

After successful submission, the application will be triggered on DM’s account

The concerned District Magistrate logs in with the respective user credentials.Once done, the concerned DMwill
have the dashboard visible with the list of application duly submitted for the NOC for Commencement of

Construction of Green Fire Cracker Manufacturing Unit.

The DM clicks on ‘View application’ of the service as mentioned in the below screenshot:

Renewal of License for Selling of Green Fire Cracker
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The DM clicks on ‘View details’ of the concerned application that needs to be worked upon.

Once done, the DM is directed to the details page where the application status is visible as mentioned in the below
screenshot:

Renewal of License for Selling of Green Fire Cracker

Renewal of License for Selling of Green Fire Cracker
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For further process, the DM scrolls down to Administrative Action & Remarks section and selects the list of actions
to be taken , from the drop down menu as mentioned in the below screenshot

Application status is updated

According to the administrative decisions taken by the department in regards to the application, applicant will be
able to view the updated status in the ‘Check Status’ page, as mentioned in the screenshot below

After DM forwards the application, the application will be triggered in SDO’s account

Renewal of License for Selling of Green Fire Cracker

Renewal of License for Selling of Green Fire CrackerRenewal of License for Selling of Green Fire Cracker
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The SDO clicks on ‘View details’ of the concerned application that needs to be worked upon.

The SDO forward the Application to Dept. Officials with Inspection Date & Time

Renewal of License for Selling of Green Fire Cracker
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Application status is updated in Applicant’s account

After SDO forwards the application, the application will be triggered in respective accounts of Land, Police & Fire
officials

Received Application will be shown in the dashboard accordingly

Renewal of License for Selling of Green Fire

Renewal of License for Selling of Green Fire Cracker

73
536



Clicks on ‘View details’ of the concerned application that needs to be worked upon.

Check all documents in the section mentioned in the screenshot below

After Joint Inspection is done, select ‘Inspection Note’

Once done, Generate & Download Inspection Note format from the section mentioned in the screenshot below

Fill up details and Save & Download
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Download the Inspection Note, Sign & Upload

Upload the Inspection Note duly signed

’
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Status is updated as mentioned in the screenshot below

Similarly SDPO will upload Inspection Note

Status is updated as mentioned in the screenshot below

Similarly Dist. Fire Officer will upload Inspection Note

76
539



Status is updated as mentioned in the screenshot below

Dist. Fire Officer’s Account:
Generating Inspection Note

Dist. Fire Officer’s Account:
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Fire Officer to mention Fees

Dist. Fire Officer’s Account
Inspection Note Generated

Upload Inspection Note
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After respective officials upload their respective Inspection Note, SDO will see all the notes and provide
recommendation

Check all Inspection Notes from here

Select “ Recommendation Note”

Renewal of License for Selling of Green Fire Cracker
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Download Recommendation Note Format, Fill up, Sign & Upload
Submit

Status successfully updated

After Inspection and Recommendation Notes are submitted, DM will Accept Fee Payment

DM sends Payment Notification to Applicant

Renewal of License for Selling of Green Fire Cracker
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Application Status Updated

Applicant now has to pay the License Fee

Renewal of License for Selling of Green Fire Cracker

Renewal of License for Selling of Green Fire Cracker
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frhr

Renewal of License
for Selling of Green
Fire Cracker

Renewal of License for
Selling of Green Fire
Cracker

82
545



Renewal of License for
Selling of Green Fire
Cracker
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Payment Success message will be displayed once the payment is done, as mentioned in the below screenshot:

DM to approve Application & issue License accordingly

Approve/ Reject after selecting the respective application

Renewal of License for Selling of Green Fire Cracker
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DMwrites Recommendation before issuing License and clicks on ‘Save & Continue’

Download and Upload the license as mentioned in the screenshot below
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After DM issues the license, Applicant can Download the License

Click on the ‘View details’ button

Click on ‘Download License’ to receive the approved License

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------

Renewal of License for Selling of Green Fire Cracker

Renewal of License for Selling of Green Fire Cracker
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Application for Seeking Information Under the Right to Informntion Act, 2005

Additional Director General of Police, AdministrationW •st Bengal Police
As sistant State 

Public-Information Officer (SPIO),nongnl Police Organization31 Belvedere Road, Alipore Police Line,Ahpore, Kolkata, west Bengal 700027

i. Full Name of the Applicant (in capital letters)

2. Complete Address (in capital letters)

Telephone Nos.

Mobile: 9999728942, 7980144836

3 V-'hether belong to BPL categorv

BIKASH SHAW, Advocat

bagy•
10, Old Post Office Strect, Room Nu 107.'4,

4th Floor, Kolkata- 700 001

District' Kolkata, State: West Bengai

NO

C f yes, please attach a copy of the PPL certificate, etc. Fees are exempted for citizens belonging to BPL category)

4. Details of Application: Court fees attached an amount of Rs. 10.

S. Particulars of Information require

Please supply me numbers of Pcrmancnt Bazi Bazar Markcts are present in the entirc State of

West Bengal? kindly provide me the list of the same.

Please supply me numbers of Temporary Bazi Bazar Markets are organized by the West Bengal

Police Officials in the entire State of West Bengal for the year 2023 Diwati festive season0 Kindly

provide me the list of the same.

Please supply me numbers of Temporary Bazi Bazar Markets arc going to be organized by lhc

Purest Bengal Police Officials In the entire State of West Bengal for upcoming 2024 Diwali fesuve

season? Kindly provide me the list of the same.

4. Please supply mc numbers Of Shops alivttcd at Temporary Bazi Bazar Markets are organized by

the West Bengal Police Officials in the entire State of West Bengal for the year 2023 1)iwali

festive season? kindly provide me the list of the same.

5. Please supply me numbers o! Shopkeeper possess valid PESO License for Selling Green

Firecracker Manufacturing in Temporary Bazi Bazar Markets are organized by the West Bengal

Police Officials in the entire State of West Bengal for the year 2023 Diwali festive season? Kindly

provide me the list ofthc same.
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265A

148 Sahara Fireworks Sivakasi

149 Vel Fireworks Sivakasi

150 Vimal fireworks factory
Sivakasi

151 Sony Ring Caps Sivakasi

152 Sundaravel fireworks private
limited Sivakasi

153 Sundaravel amerces Sivakasi

154 Sri Arumugam fireworks
private limited Sivakasi

155 Sakthi fireworks factory

Sivakasi

156 F@bhuram Fireworks Factory

S(vakasi

157 Jaitam Fireworks Industries

Sivagasi

58 Thé Rathnaa fireworks

Company Sivakasi

159 New Coro Sparkler Factory

Sivakasi

160 The Coronation fireworks

factory Sivakasi

161 Bee Cee Fireworks industry

E50748

E39960

E24740

E32408

E27318

E24725

E40881

E41395

E10321

E11284

5

82424

E27468

E27480

27639

nd Chakkar/PenciI

Chrosa
Cracker/Flowerpot/Grou

nd Chakkar/Pencil

Atom Bomb

Chorsa Cracker( Bijili)

Amorces( Ring Caps)

Chorsa Cracker( Bijili)

Flowerpot, Twinkling

Star,Maroon,Atom

Bomb, Pencil(Red)

Sparkler(Red)

Chorsa Cracker( Bjjili)

Maroon

Flower Pot, Ground

Chakkar, Pencil

Bijili and Maroon

Chorsa Cracker &

Maroon

Fountain

Chorsa Cracker( Bijili)

Sparkler( Red & Yellow)

Amorces

Ground Chakkar

19/02/2021

09/06/2021

09/06/2021

09/06/2021

09/06/2021

09/06/2021

09/06/2021

15/06/2021

03/08/21

03/08/21

04/08/21

04/08/21

04/08/21

31/08/2021
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Barasat Nilganj Bazi Marketl ~'1''11 
Mahi Shorts Show ~ . 

8:07 / 11 :19 
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'@ @~ 
ABRAN All ENTEIPRISE 
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• • 

4 ... . More videos 
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NI.: 9836588089f.9 
9836058099 
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Oaulatpur Road, Bazi Bazar, Near Ganga Appartment, Maheshtala, 24 Pgs lS) 
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....... Shaw 

A Whole Sale & Retailer for al types of Fireworks. 
1 R.K.Deo Path, Bow Bazar, 
Titagarh, l<olkata - 700 119 

gr~ 
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09:58 

Post 

Kolkata Police 
@KolkataPolice 

Acting on source information, 
a man was arrested by ARS 

@KPDetective Dept from Dhapa 
Road near the EM Bypass crossing 
for having about 510 kg of banned 
catagories of fireworks such as 
chocolate bombs, Kali patakha, 
shells, dodama etc. 

These were brought from 
Champahati to selI. 

16:50·30 Oct 24· 382KViews 

107 Reposts 213 Quotes 732 Likes 

Post your reply 
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Re: Application for adding parties and other relief in OA 149 of 2023
1 message

Bikash Shaw <bikash90999@gmail.com> Wed, 20 Nov 2024 at 22:10
To: Sibojyoti Chakrabarti <subho.advocate@gmail.com>, ASHOK PRASAD <ashokadvhc@gmail.com>, Amrita Pandey
<amritalegal@gmail.com>, Dipanjan Ghosh <dpnjnghsh0@gmail.com>, ngtjudicial-kolkata@gov.in,
wbidc@wbidc.com, vandana.yadav@wbidc.com

Dear all,

Please find application attached herewith affirmed by the applicant no. 1 to be file in OA 149 of 2023 (Biswajit
Mukherjee & Anr Vs Union of India & Ors.)

Application.pdf

https://drive.google.com/file/d/1YqPqh5zvoJcJ15yS25Loeq3rCXNAnjvo/view?usp=drivesdk

On Wed, 25 Sept 2024, 17:56 Bikash Shaw, <bikash90999@gmail.com> wrote:
PFA
Thanks & Regards
 
Bikash Shaw
Advocate, 

10, Old Post Office Street,
Kolkata- 700 001
Mob: +91- 99997-38942
     +91- 79801-44836

Email: bikash90999@gmail.com
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